M NO 4 COURT NO. 9 SECTI ONIVB

SUPREMECORTO-I NDI A
RECORDOFPROCEEDI NGS

Petition(s) for Special Leave to Appeal (Gvil) No(s).2 3499/ 20014

(Fromthe judgenent and order dated 1 6 / 03/ 2004inLPAN. 163/ 1999 &CWP
No. 442/ 1995 o0of The HGH COURT OF PUNJ A B & HARY AN A AT
CHAND | GARH)
STATEOFHRY ANA & ORS. Petitioner(s)

VERSUS
NAV NEETVERMA Respondent ( s)

(Wth appln(s) for recalling the court’s order and with prayer for interimrelief)
(for final disposal)

Date: 25/ 09/ 2007 This Petition was called on for hearing today.

CORA M :
HONBLEM JUSTI CETARUNCHAT TERJ EE
HONBLEM JUSTI CEP. SATHASI| VAM

For Petitioner(s)
M. T.V.CGeorge, Adv. (N P.)

For Respondent (s)
M. MK Dua, Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER

List on27. 9. 2007 .

(K. K. Chaw a) (Neeru Bal a Vij)
Court Master Court Master



